— IN THE HIGH COURT OF DELHI AT NEW DELHI

F.351/SA3/Comp./DHC/ Q&0 7%-F§
Dated: /2.-9-./% .
From
The Registrar General
Delhi High Court
New Delhi
To
(On the website of Delhi High Court)
Sub: Quotation for Ninety Eight (98) nos. of Antivirus - DVDs or paper antiviruses

having Single subscription license key pack only

This Court intends to purchase Ninety Eight (98) nos. Aftiviruses DVDs or paper
antiviruses having Single subscription license key and separate subscnptmn validity period, as
per details mentioned below:

S.No. Antivirus Total number required:-

1. Norton Security Premium | 40 (forty)

2. Norton Security Deluxe | 43 (Forty three)

3. Kaspersky 01 (one for Windows latest
version)
04 (four for Mac all version)

4, McAfee Total Protection | 10

: You are, therefore, requested to submit quotation for antivirus in a sealed envelope to
the AOJ (IT/Sty), Ground Floor, LCB-III, Delhi High Court on or before 23.09.2017 The
validity of rates should not be less than six moriths.

The envelope should be addressed in the name of “The Registrar General, Delhi High
Court, New Delhi,” and the subject of this letter be superscribed on the envelope. No quotation
shall be entertained after the due date. The quotation received after due date shall be summarily
rejected.

Tt may be noted that the rates should be clearly mentioned indicéting GST/taxes in the
quotation. The Court reserves the right to place the order fully/partly to different vendors.

Deputy Registrar (IT/Sty./Dig.)
For Registrar General

CC to:- JD (IT), Delhi high Court.- for uploading on the official website of the Delhi ngh
Court and for information. .




